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Application of registration

PART A of FORM

Verification  of

number & 

An Application reference number is generated

and communicated on email and mobile number

Submit online Application 

REG-01. The said form along with mentioned 

document to be submitted in physical form too.

Online Acknowledgement 

FORM GST REG

Verification of the application by the proper 

officer 

                                         GST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAX

PROCESS OF REGISTRATION 

                                                                                                             NO 

                           YES 

                                                                                           

                                                                                                             

START 

registration by the applicant in  

FORM GST REG-1. 

Reapply 

verification 

erification  of PAN-online; mobile 

&  e-mail id through OTP. 

 Is Verification 

successful? 

An Application reference number is generated 

and communicated on email and mobile number. 

Application in Part B FORM GST 

. The said form along with mentioned 

document to be submitted in physical form too. 

Acknowledgement is generated in 

FORM GST REG-02. 

Verification of the application by the proper 

 A 

GST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAX 

1 

 

Reapply for 

 

www.taxguru.in



                                      

                                                                                               

 

 

 

 

 

 

 

                                          

                                                                                                                             

 

                                                                                          

 

 

Issue Certificate of Registration 

in FORM GST REG

principal place of business

Approve grant of 

registration within 

7 working days

                                         GST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAX

                                                                                                

                                                                                                                                                                  

                                                                                                                          

                                                                            YES 

YES 

Applicant shall electronically 

furnish documents 

clarification in FORM GST 

REG-04 within 7 days.

Is Officer 

satisfied ? 

 

Approve grant of 

registration within 

7 working days 

Intimate the applicant 

within 3 working days in 

FORM GST REG-

     STOP 

NO 

Issue Certificate of Registration 

in FORM GST REG-06 for 

principal place of business 

 A 

Is 

Verification by 

the officer 

successful? 

Approve grant of 

registration within 

7 working days. 

GST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAXGST= GOODS AND SERVICE TAX 
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                                                                     NO                                                                                                          

 

Applicant shall electronically 

 & other 

clarification in FORM GST 

04 within 7 days. 

Reject the 

application in 

FORM GST 

REG-05 

Approve grant of 

registration within 

Intimate the applicant 

within 3 working days in 

-03 

www.taxguru.in




